ri TEM NO. 43 COURT NO. 8 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).14862/2004

(From the judgenent and order dat ed 11/ 05/ 2004 in MA  No. 904/ 2004 of
HI GH

COURT OF M P AT | NDORE)

DHARI WAL | NDUSTRI ES LTD. & ANR Petitioner(s)

VERSUS

MS. MS. S. FOOD PRODUCTS Respondent ( s)
( Wth appln(s) for exenption fromfiling OT. and permission to place addl. Docunents

on record and permission to allow Ilist of dates and events and permssion to file
addl .

docunent s whi ch wer e not part of t he reports of t he courts bel ow and
per m ssi on to

pl ead addl . facts and to file addl . grounds and exenption from filing OT
with prayer

for interimrelief )

Dat e: 29/10/ 2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. P. SI NGH
HON BLE MR. JUSTICE D.M DHARMADHI KARI
For Petitioner(s) M. Ashok H. Desai, Sr. Adv.

M. Arun Jaitley, Sr. Adv.



Arun Mhan, Sr. Adv.

Jai deep Qupta, Sr. Adv.
Gaurav Banerjee, Sr. Adv.
P. H Parekh, Adv.

Sameer Parekh, Adv.

Lalit Chauhan, Adv.

Suneet Lall, Adv.

s 555 55 55

D.N. Pujari, Adv.

for Ms.P.H Parekh & Co., Advs.

for UQI. Ms. Bhakti Pasrija, Adv.

For M. V.K Vernma, Adv.

For Respondent (s) . Abhi shek M Si nghvi, Sr. Adv.
Mukul Rohatgi, Sr. Adv.
Ashok Garg, Sr. Adv.
Sushi|l K. Jain, Adv.

Vi kas Si ngh, Adv.

Vi nod Bhagat, Adv.

<5533 3¢

Amit Bhandari, Adv.
Ms. Priya M Puri, Adv.
M ss Anrita Narayan, Adv.

M. Sanj eev Sachdeva, Adv.

Ms. Geeta Rijhwani, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Put up the matter on Mnday, the 1st Novenber, 2004.



(Sheet al Dhi ngra) (Asha Joshi)

Court Master Court Master



